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ID No. 66609/16
FIR No. 31/10
PS: Ma\a Puri

State Vs. Rita Kakkar Etc.
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Sh. Yogender Kumar, Ld. Counsel for the accused Prof. V. S.

Parmar

It is submitted that the revision petition against the order on

charge shall be filed soon. Remaining accused persons have

alread\ filed the revision petition.

Accordingl\, put up for further proceedings/receipt of orders of Ld.

Session¶s Court on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



CC No. 10701/16
Delhi Bharti\a Chikitsa Parishad Vs. Sunil Kumar Mridha

PS: Nihal Vihar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Sh. Ashok Mahajan, Ld. Counsel for the complainant.

None for the accused person.

File is still not received from the plea bargaining court.

Issue court notice to the Ahlmad concerned to apprise this court

about the status of the file.

Put up for further proceedings on 09.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



CC No. 10776/16
Delhi Bharti\a Chikitsa Parishad Vs. Subhash Chand

PS: Nihal Vihar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Sh. Ashok Mahajan, Ld. Counsel for the complainant.

None for the accused person.

File is still not received from the plea bargaining court.

Issue court notice to the Ahlmad concerned to apprise this court

about the status of the file.

Put up for further proceedings on 09.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 5946/17
Hemante Verma Vs. Heera Lal, ASI

PS: Nihal Vihar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: None for the complainant.

None for the accused person.

Issue notice to the complainant for the NDOH.

Issue notice to the SHO concerned to file the compliance report in

terms of order dated 02.09.2019.

Put up for further proceedings on 09.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 5999/19
FIR No. 30/17
PS: Ma\a Puri

State Vs. Untrace
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused.

Issue court notice to the complainant to file objections, if an\, on

the NDOH.

Put up for further proceedings on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 6665/19
FIR No. 427/18
PS: Nihal Vihar
State Vs. Sonu

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused persons.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for consideration of charge on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 7192/19
FIR No. 0518/18
PS: Nihal Vihar

State Vs. Prem Rawat
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused persons.

Issue court notice to the accused persons, their sureties as well

as their counsel for the NDOH.

Put up for consideration of charge on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 10199/19
FIR No. 0284/19
PS: Nihal Vihar

State Vs. Rohit singh @ Avinash
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the accused, his suret\ as well as his

counsel through IO for the NDOH.

Issue notice to IO for the NDOH.

Put up for appearance of accused as well as for further

proceedings on 25.08.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 2703/20
FIR No. 69/20
PS:Ma\a Puri

State Vs. Aksha\ Sharma
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused was released on bail or not during lock

down.

Put up for further proceedings on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 2202/17

FIR No. 671/15
PS: Ma\a Puri

State Vs. Vivek Richard
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Sh. Rahul Gambhir, Ld. Counsel for the accused did not turn up

despite having been telephonicall\ intimated b\ the Reader of this

court.

Issue court notice to the accused, his suret\ as well as his

counsel for the NDOH.

Put up for appearance of accused and for further proceedings on

27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 2414/17
FIR No. 339/11
PS: Nihal Vihar

State Vs. Rajpal Etc.
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Sh. B. K. Wadhwa, Ld. Counsel for the accused Rahul is present

through VC.

None for the remaining accused persons.

Issue notice to the IO for the NDOH.

Issue court notice to the remaining accused persons, their

sureties as well as their counsels for the NDOH.

Put up for appearance of accused and for further proceedings on

27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 3844/17
FIR No. 489/15
PS: Nihal Vihar

State Vs. Rakesh Kumar Etc.
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the SHO concerned to file the further

investigation report for NDOH.

Issue court notice to the DCP concerned for the NDOH to file the

supervision report.

Put up for further proceedings on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 731/18
FIR No. 34/17
PS: Ma\a Puri

State Vs. Sahabuddin M Khan
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

Sh. R. K. T\agi, ld. Counsel for the Mohd. Saifi and Sh. Abhinav,

ld. Counsel for the accused Seh]ad did not turn up despite

having been telephonicall\ intimated b\ the Reader of this court.

Issue court notice to the accused persons, their sureties as well

as their counsel for the NDOH.

Put up for appearance of accused persons and for further

proceedings on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 3604/19
FIR No. 71/18
PS: Ma\a Puri

State Vs. Lalu Kumar @ Raja
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Sh. S. P. Shukla, Ld. Counsel for the accused.

It is submitted b\ the ld. Counsel that the accused has gone to his

native village and he ensured that the accused will appear in

person on the NDOH.

Put up for consideration of charge on 17.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 3/19
FIR No. 150/18
PS: Nihal Vihar

State Vs. Nara\an Etc.
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Order dated 10.10.2019 be complied with afresh for the NDOH.

Put up for further proceedings on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 8830/19
FIR No. 669/19
PS: Nihal Vihar
State Vs. Viaks

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused was released on bail or not during lock

down.

Put up on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 798/20
FIR No. 748/19
PS: Nihal Vihar

State Vs.Pawan @ Joni @ Ankush
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused was released on bail or not during lock

down.

Put up for further proceedings on 07.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 69071/16
FIR No. 47/14
PS: Ma\a Puri

State Vs. Raj @ Aja\
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 13.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 68358/16
FIR No. 118/13
PS: Ma\a Puri

State Vs. Santosh Kumar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 13.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 66131/16
FIR No. 1114/15
PS: Nihal Vihar

State Vs. Devender Joshi
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

Put up for CE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 68840/16
FIR No. 872//15
PS: Nihal Vihar

State Vs. Dara Singh
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE;
MEETING URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 74573/16
FIR No. 780/15
PS: Nihal Vihar

State Vs. Karambir Singh
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Accused is stated to be in JC

I take cogni]ance of the offence. Let, cop\ of the chargesheet be

supplied to the accused through jail dak.

Issue court notice to the complainant to e[plore the possibilit\ of

compromise.

Put up for settlement, if an\, on 25.08.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 75413/16
FIR No. 353/14
PS: Nihal Vihar

State Vs. Sandeep @ Bandar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 6171/17
FIR No. 459/17
PS: Nihal Vihar
State Vs. Karan

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 428/18
FIR No. 184/17
PS: Ma\a Puri

State Vs. Arvind Kumar @ Munna
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 2498/18
FIR No. 82/18

PS: Nihal Vihar
State Vs. Rajesh

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 4828/18
FIR No. 74/18
PS: Ma\a Puri

State Vs. Har Govind
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 6709/18
FIR No. 0218/18
PS: Nihal Vihar
State Vs. Bunt\

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 7110/18
FIR No. 349/18
PS: Nihal Vihar

State Vs. Taru Lakra
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 8954/18
FIR No. 632/18
PS: Nihal Vihar

State Vs. Sanja\ Singh
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



CC No. 3354/19
Dharamveer Singh Vs. Brijesh Gupta

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: None for the complainant.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

Put up for CE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 5877/19
FIR No. 123/19
PS: Ma\a Puri

State Vs. Aakash @ Bawla @ Raj Kumar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person(s).

As per office order no. 26/DHC/2020 of the Hon¶ble High Court of Delhi,

evidence cannot be recorded in the present case.

Previous order, passed before commencement of COVID-19 lockdown,

be complied with afresh for NDOH.

RPWs be summoned for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 655617/18
FIR No.100/12
PS: Nihal Vihar

State Vs. Gauri Shankar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING URL
KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Issue notice to IO/Inspector Anil for the NDOH.

Issue court notice to the complainant as well as his counsel for

the NDOH.

Put up for consideration of chargesheet as well as on objections

filed b\ the complainant on 25.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 2705/20
FIR No. 154/20
PS: Nihal Vihar

State Vs. Karan Singh @ Shanti
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Previous order, passed before commencement of COVID-19

lockdown, be complied with afresh for NDOH.

Put up on 25.08.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 994719
FIR No. 277/16
PS: Nihal Vihar

State Vs. Sher Bahadur @ Sheru
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

Previous order, passed before commencement of COVID-19

lockdown, be complied with afresh for NDOH.

Put up on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 2704/20
FIR No. 865/19
PS: Nihal Vihar

State Vs. La[mi Nara\an Bansal @ Bittu Etc.
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused persons.

Issue court notice to the Jail Suptd., to apprise this court as to

whether the accused persons were released on bail or not during lock

down for the NODH.

Put up for further proceedings on 08.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 3008/20

FIR No. 506/19

PS: Nihal Vihar

State Vs. Lekhraj

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Accused Lekhraj is stated to be on police bail.

Chargesheet perused.

I take cogni]ance of the offence.

Issue summons to accused and notice to his suret\ through IO for

the NDOH.

IO shall remain present in person in the event of non-e[ecution of

process on NDOH.

Put up for appearance of accused and further proceedings on

10.11.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No. 3005/20

FIR No. 594/20
PS: Nihal Vihar

State Vs. Manjeet Singh @ Raja
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

None for the accused person.

I take cogni]ance of the offence.

Let, cop\ of chargesheet be supplied to the accused Manjeet

Singh @ Raja through jail dak.

Issue summons to accused Dhanwanti Kaur, accused Simran

Kaur @ Gauri through IO for the NDOH.

Put up for appearance of accused persons and for further

proceedings on 25.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No.
FIR No. 290/20
PS: Nihal Vihar
State Vs. Sagar

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Accused is stated to be in JC.

Charge Sheet perused

I take cogni]ance of the offence.

Let, cop\ of chargesheet be supplied to the accused through Jail

Dak.

Put up for appearance of accused and further proceedings on

25.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020





ID No. 6073/19

FIR No. 42/19
PS: Nihal Vihar
State Vs. Geeta

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE;
MEETING URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ

RI OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Accused Geeta in person with Sh. S.P. Yadav, Ld. Counsel

(ph\sicall\ present in the court toda\)

Arguments heard.

It is submitted on behalf of the accused that she is falsel\

implicated in the present case. Ld. APP for the State submits that there

is sufficient material on record to frame charge/notice against the

accused. Record perused. It is well-settled that the defence of the

accused cannot be considered at this stage. Prima-facie, there is

sufficient material on record for framing of charge for the commission of

offence punishable U/s 33 Delhi E[cise Act against the accused.

Accordingl\, charge U/s 33 Delhi E[cise Act framed against the accused,

to which she did not plead guilt\ and claim trial.

Issue summons to the PWs for NDOH.

Put up for PE on 27.10.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



CC No.
AQMaOi VV. DhaUaPbiU

PS: Nihal Vihar
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Sh. Deepak Malik, Ld. Counsel for the complainant.

Status report filed b\ the IO stating therein that FIR No. 805/20, PS

Nihal Vihar has alread\ been registered for the offences under Section

354/354A/509 of IPC and investigation in the present case is going on. Since

FIR in the present case has been registered for the offences which are to be

tried b\ Mahila Court, the present complaint be placed before Ld. CMM,

West/THC, Delhi with the request to mark the same in the concerned Mahila

Court.

The matter be put before Ld. CMM, West/THC/Delhi on 19.08.2020 at

2.00 p.m.,

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



ID No.
FIR No. 156/19
PS: Nihal Vihar

State Vs. Rajeev Singh
18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE; MEETING
URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.
NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ RI

OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.
Present: Ld. APP for the State.

Accused is stated to be on police bail.

Charge Sheet perused. Clarification required from IO regarding

total quantit\ of recovered µGanja¶

Issue summon to the IO concerned to appear in person for

25.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



FIR NR. 533/19
PS: NLKaO VLKaU

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE;

MEETING URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.

NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ

RI OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.

FUHVK FKDUJHVKHHW UHFHLYHG IURP WKH FRXUW RI LG. DXW\ MM

PUeVeQW: Ld. APP IRU WKe SWaWe.

CKaUJe SKeeW SeUXVed. I WaNe cRJQL]aQce RI WKe RIIeQce.

IVVXe VXPPRQ WR WKe accXVed aQd QRWLce WR KLV VXUeW\ WKURXJK IO

cRQceUQed UeWXUQabOe RQ 10.11.2020. IVVXe cRXUW QRWLce WR WKe

cRPSOaLQaQW WR e[SORUe WKe SRVVLbLOLW\ RI cRPSURPLVe IRU NDOH.

PXW XS IRU aSSeaUaQce RI accXVed RQ 10.11.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



FIR NR. 665/19
PS: NLKaO VLKaU

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE;

MEETING URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.

NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ

RI OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.

FUHVK FKDUJHVKHHW UHFHLYHG IURP WKH FRXUW RI LG. DXW\ MM

PUeVeQW: Ld. APP IRU WKe SWaWe.

IVVXe cRXUW QRWLce WR WKe JaLO SXSWd.cRQceUQed WR aSSULVe WKLV cRXUW aV

WR ZKeWKeU WKe accXVed SeUVRQV LQ WKe SUeVeQW caVe ZeUe UeOeaVed

RQ baLO RU QRW dXULQJ cRYLd -19 ORcN dRZQ.

PXW XS IRU cRQVLdeUaWLRQ RQ 24.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



FIR NR. 669/20
PS: NLKaO VLKaU

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE;

MEETING URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.

NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ

RI OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.

FUHVK FKDUJHVKHHW UHFHLYHG IURP WKH FRXUW RI LG. DXW\ MM

PUeVeQW: Ld. APP IRU WKe SWaWe.

IVVXe cRXUW QRWLce WR WKe JaLO SXSWd.cRQceUQed WR aSSULVe WKLV cRXUW aV

WR ZKeWKeU WKe accXVed SeUVRQV LQ WKe SUeVeQW caVe ZeUe UeOeaVed RQ

baLO RU QRW dXULQJ cRYLd -19 ORcN dRZQ.

PXW XS IRU cRQVLdeUaWLRQ RQ 24.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020



FIR NR. 642/20
PS: NLKaO VLKaU

18.08.2020

(PROCEEDINGS CONDUCTED THROUGH CISCO :EBE;

MEETING URL KWWSV://GHOKLGLVWULFWV.ZHEH[.FRP/MRLQ/PP03ZHVW)

FLOH WDNHQ XS IRU WKH ILUVW WLPH DIWHU COVID-19 ORFNGRZQ.

NR DGYHUVH RUGHU LV EHLQJ SDVVHG LQ QRQ-XUJHQW FDVHV LQ YLHZ

RI OHWWHU QR. 249/RG/DHC/2020 RI WKH HRQ¶EOH HLJK CRXUW RI DHOKL.

FUHVK FKDUJHVKHHW UHFHLYHG IURP WKH FRXUW RI LG. DXW\ MM

PUeVeQW: Ld. APP IRU WKe SWaWe.

IVVXe cRXUW QRWLce WR WKe JaLO SXSWd.cRQceUQed WR aSSULVe WKLV cRXUW aV

WR ZKeWKeU WKe accXVed SeUVRQV LQ WKe SUeVeQW caVe ZeUe UeOeaVed

RQ baLO RU QRW dXULQJ cRYLd -19 ORcN dRZQ.

PXW XS IRU cRQVLdeUaWLRQ RQ 24.09.2020.

(PDQNDM AURUD)
MM-03(:HVW)/THC/DHOKL

18.08.2020


